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bon. Member to watt and hear the 
answer to question no Tiber 9.

Rehabilitation of Displaced Persons 
tram Beat Pakistan

Da Palchondhuri: Will 
the Minister of lM nM lttitln  *ad 
Minority Affairs be pleased to state-

(a) whether it is a fact that it is 
proposed to rehabilitate displaced per
sons from East Pakistan m Madhya 
Pradesh;

(b) if so, their number;

(c) the names of places where it 
is proposed to rehabilitate them;

(d) whether any families have re- 
J m r  >etnt' •aw*

(e) if so, their number,

The Parliamentary Secretary to the 
M sM tr  of Rehabilitation and Minority 
Affairs (Shri P. S. Naskar): (a) to (c) 
A note is laid on the Table of Lok 
Sabha [See Appendix I, annexure 
No. 3].

(d) and (e) Yes 264 displaced 
families have been sent to the rehabi
litation colonies so far

Shrimati Ha Palchoudhori: From
the time it was sanctioned, may I 
know what development has actually 
taken place in Madhya Pradesh to 
settle the refugees, so that they may 
not desert the camps’

Shri P. S. Naskar: There are four 
.schemes in Madhya Pradesh at the mo
ment The schemes in Dharmajaigarh 
and Ambtkapur are being implement- 
ed Some of the lands have been re
claimed by the C T O  As stated in 
the statement, about 264 families have 
already moved there Regarding the 
other schemes which have been given 
m the statement, not much progress 
has been made so far.

Shri H. N. Mnkerjee: May I ask. 
since only sanction has been accorded 
for rehabilitation in Madhya Pradesh, 
how much time will elapse between 
sanction and actual achievement, par
ticularly in view of Dandakaranya

keying to wait a long time for Rama- 
c^andraji to set his foot there?

Shri P. S. Naskar: I did not say that 
s*tiction has been accorded, so far as 
t^ese schemes in Madhya Pradesh are 
c^ncerned. In answer to parts (d) and 
**), I said that already 264 displaced 
^milies have been sent to the rehabili
tation colonies in Madhya Pradesh.

Shrimati 11a Palchoudhori: May I 
*how when 264 families have been 
*^nt there, what arrangements for 
e^ming their livelihood have been 
"^ade, what industries have been put 
ub and what procedure has been 
Allowed by the Government7

Shri P. S Naskar: Mostly agricul
tural families are sent there; a few 

nSn-agncultural families are also sent, 
k'it they have been given proper train- 
lrlg. The Government always see that 
**iey get proper training with proper 
scope of employment

Shrimati Rena Chakravsrtty: Is
Government aware that in the West 
Bengal Assembly, a resolution could 
nbt be passed supporting thisDanda- 
*aranya scheme, because the West 
Bengal Government was not posted at 
*11 with the facts of this scheme7 They 
have requested that details of this 
*cheme should be made available to 
^kem May we know whether a state
ment will be laid on the Tablr of this 
Mouse giving a time-schedule and alse 
Hie actual specific work which is pro- 
ceeding in connection with this 
*theme7

Shri P. S. Naskar: I require notice 
answer this question
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